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CA 	 of 1996 

1/12.7.96 Shri M.L.Pàswan, Registrar I/c 

\ç7 Defects have been pointed out in, 

items nos. 11 & 21. Remove the defects by 19.7.96. 

M,t,Paswan ) 
ss Registrar I/c 

IMP  
19.7.96 Shri1i.L.Paswan, Registrar I/C 

S 
Shri 	S.K.Singh, counsel for the appl41t 

is present. Defects 	have been removed. Lea2fled 
counsjl fo.r the 	applicant; submits 	that 	the 
applicant has prayed for interim relief 	and the 
Case is very urgent, 	Ldt 	this Case 	a listed 
before Ibhe Hon'ble bench on 25'.796 for 	hearing on 
interim order and •admissiono 

(M.L.Pasuan) 
Registrar I/C. 

3.1 25 ?7.96. Counsel for the. applicant 	: Shri S.K. Sihh. 

Let it be adjourned to 6.8.96 for hearinq 	on 

admission as prayed for by the learned counsel for the 

applicant. 	 . 

/CBS/ (N.K. 	Verma) 

L :.. 

fember (A) 

/... 	
• 	 S 



0.A.: 34/96 

.4/05.08.96 Counsel for the applicant : Shri R.K.Samrendr A--*-- 
Heard Shri R.K.Salnrendra, 	learned counsel 

for the appl'ican, who after certain argument 	rayS 

for one week's adjournment to aroue out this matter,, 

prayer granted. List this case on 13.08.1996 fo 

adission. 

(N. LVerma ) 
gj Member (A) 

- 	5.1 13.8.96. Counsel for the applicant 	: Shri 	S.K. Sinc,h. 

Shri S.K.. Sinoh, 	the learned counsel for the. 

applicant prays for one 	 idjournment 

is granted. List this case on 20.8.96 for admission 

hearing. 

(N.K. 	Varma) 

Member () 
6.1 20.8.96. Shri Sushil Kumar Sinoh, proxy counsel or Shri 

R.. Samrender, the counsel for the applicant. 

idjourned to 4.9.96 for adrniso hearing 

at the request of the proxy counsel. 

jj&t on 	 foi' heerinc on'. Ver a) 

dm is sion,, 
P1ber (A) 

/ 



ft 	.•..., t-- 	
* 

OA — 340/96 

4. 

7./ 4.9.96. Shri 	Sanjay Kr. 	Sinah, the proxy counsel for 

Shri R.K. Samrendra, the counsel for the applicant 

i 	request has been made for adjournment on behalf 

of the learned counsel for the applicant on the ciround 

of illness. adjournment is qranted. 	List it 	on 8.10.9 

for admission hearing. 

/CBS/ .(K.D. 	Saha) (U.N. 	11ehrcitra) 

.1ember 	(i) 	. 	: . 	... 	Vice-chairman 

. . 
Counsel for the applicant :Shri S.K.Singh. 

on the ground àf i1 	illness 	of the. 

arguing counsei ad'jo\i.rnmeflt jS 	ouht. LjSt it on. ,  

20.11.1996 for 	dmission. 

(D.purk yastha) 	. 
blember(J) Member (A) 

.11.1996 LiSt on 30.12.1996 for admission before the 
Diisjon Bench. 

.. 
( V. N. hrotra ) 

NPS. Vice- Chair 	fl 

10/30.12.96 Adjounned to 29.01.1997 for admission; 	/ 
- 	a - 

(VN.Mehrotra) 
SYJ Vjce_Chajn 

/7 
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'S .  11 

29.97 	
List on 	17.3.97 for ajj -on , 

CII 	

I 

.N.Mhrtr) 
Uiç—Chirrnan 

______ 	
• - 	 ' 

17,397

Cm 

	
r • 

List on 12.597 for herjng on 
admission. 

(V.N.Menrotra • 	

• 	Vice-Cbajrman 
• 

13 

12.5. 97 	 List 	on 9.7.97 for hearing on 

adniss ion. 
CM 

\k .,  

(v.N. M3hrotra) 
Vice—Chairman  

14 

7.7•97 	 List on 27.8.97 	for hearing on 
CII 	 admission. 

.N. IIehrotr.8) 
UiCe - Chairm an 
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15/27.8.97 	List on 28.10.97 fok heating on 

admission, 

v  NT  
V.N.Ihrotra ) 

- 	 Vice-Chairman 

16 

28.10.97 	 List on 8.1.98 for admission. 
L-. CM 

(V.N. flehrotra) 
ViCe...Chman 

	

H 17/08.0.98 	List on 17.03.1998 for amissio 

(V.N.Mehrotra) 
sr 	 Vice-Chajan 

	

17.3.98. 	List it on 7.4.98 for hearing on admission. 

/CBS/ 	 (L.R.K..d) 
Member (i) 

19/7.4.98 

	

	None for the parties. Adjourned for  

hearIng on admission on 29.5.98. 

G. 	Nara s imham ) 	 • ( L. R • K .Pras ad ) SKS 	 Member (j) 	 Member (A) 

:L. 
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20.! 29.5.98. 	None for the applicant..- 

Nobody appears on behalf of the applicant 

today also. The GA is dismised in default 	: 

	

/C85/ 	(L.R.K. Prasad) 	 • (v.N. IvIeh:rotra) 

• 	Iember (A) 	 Vice-chairman 

., : 	 •• 	 I 

	

- 	 • 

) 

••. 
-. 

• 

• 


